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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 433/2022

IN THE MATTER OF:

PATESHWARI PRASAD SINGH

...APPLICANT(s)

VERSUS

STATE OF UTTAR PRADESH

...RESPONDENT(s)
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3. A COPY OF THE LETTER DT. 06.08.2025 AND
31.07.2025 OF THE RELEASE-OF FUNDS LETTER IS
ANNEXED HEREWITH AND MARKED  AS
ANNEXURE-4
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_ $0TA
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI '/ /Ambrish Kumar

A% [ Advocate & N
ORIGINAL APPLICATION NO. 433/2022 4 TehsﬂSadaer Luﬂ!:!1 : )

: .34(86 1A
IN THE MATTER OF: \ 01,..\ .A\?/,

PATESHWARI PRASAD SINGH e

APPLICMSI’

VERSUS

STATE OF UTTAR PRADESH
...RESPONDENT(s)

SUPPLEMENTARY AFFIDAVIT OF PRINCIPAL SECRETARY, URBAN
DEVELOPMENT DEPARTMENT. STATE OF U.P. IN COMPLIANCE OF
ORDER DATED 31.07.2025 PASSED BY THE HON’BLE _NATIONAL
GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI

I, Qmpﬁ‘f‘ _Qbk;}(a {~ , aged about 57 years, S/o Y.l JaiA (_nq,V , posted _

-

as Principal Secretary, Urban Development Department, Uttar Pradesh; do lié"reby

solemnly affirm and state as under:

."..“'.\\\
O A }A\ /an_t F}éh, Ao . am fully conversant with the facts of the case

Ambrish Kumar nd‘\ m competent and authorized to swear the present Affidavit.

Advocate & Notery | & )}
Tehsil Sadar, Lucknow f
Regd. No, 34(86)2009

rivers, namely Rapti, Suav, Kuwana and Besuhi were flowing. The issue

Sworn & ‘*.’ert/f/mf'scerlous damage caused to River Suav flowing in District Balrampur

Before A
9
AMBRMMAR

ADYVIITATE & 'EJ‘M‘( }
Vil-Devi Sz Aasiva
Adampur Janubi, Lucvinow
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due to encroachment, dumping of solid waste and discharge of sewage 1s

raised in the present O.A.

3. That the Hon’ble Tribunal vide order dated 31.07.2025 directed the
Deponent to file an additional response giving requisite details as
specified by the Hon’ble Tribunal in the aforementioned order. The
relevant paragraph of the order dated 31 .07.2025 is stated below:

“ 13 Learned counsels for the respondents seek time 1o file
additional reports with the requisite details regarding compliance
with statutory provisions, State Policy and District Action Plan.

14. Additional reports may be filed within one month giving requisite
details including specific timelines, budgetary allocations elc., and
specifying and fixing accountability of the concerned agencies/officers

,//6-1—'? ;:‘ for completion/compliance for implementation of the State Policy and

L

; ) - District Action Plan...’

;/ Ambrish Kuma: s

; Advocate & Nowry | » 1

: Tehsil Sadar, Lucknow §

. Regd. No. 34(86)2009

> y
AT

il i
X=ma——== vide order dated 31.07.2025, the Urban Development Department, State

; 1
i

II‘,_:
W in compliance with the directions issued by the Hon’ble Tribunal

of UP has taken necessary action to facilitate progress on the

Sworn & Verifj
Before me 04\

AMBRISK\KUMAR
APVOCATE & NOTARY
W SRy wpem g

Adaii.'.“. i bt AT b
et R OW
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establishment of the Sewage Treatment Plant (STP) in Nagar Palika

Parishad, Balrampur.

5. That a meeting dated 14.08.2025 was convened under the chairmanship
of Principal Secretary, Urban Development Department, State of U.P.
with the officials of all the concerned departments present in the meeting.
That during the meeting, the Principal Secretary has fixed the
responsibility of all the concerned departments and have further directed
them to take all the appropriate and necessary actions expeditiously.

A copy of the MOM dated 14.08.2025 is annexed herewith and marked

as ANNEXURE-I.

//—_\Nﬁ\That in compliance of the direction issued by the Principal Secretary,

/ }Urb n Development Department during the above- mentioned meeting,

Advocate & Notery! gar Palika Parishad, Balrampur and the U.P. Jal Nigam (Urban),

Tehsil Sadar, Lucknow
Regd. No. 34(86)2009

05.)‘

alrgmpur have submitted their action taken report to the Deponent
™
\f\\

OF (. ? \ Department vide report dated 03.09.2025 and 01.09.2025 respectively.

A copy of the reports by the NPP and UP Jal Nigam are annexed herewith

and marked as ANNEXURE-2.

Swarn & Veri O/g(

Befere me

AMBHI MAW
ADVOCATE & NOTASY

Vill-Cevi Gani ":¢ ya
Adampur Januci, cuuaniow



1678

SEWAGE TREATMENT PLANT

ol R A e A A A

7 FUND RELEASE: An official communication has been made by the
Directorate of Local Bodies, Lucknow to the Principal Secretary,
Minority Welfare Department via letter dated 06.08.2025, requesting the
release of the sanctioned funds amounting to Rs. 43.41 Crores. The said
funds have been subsequently released to Construction & Design
Services, Uttar Pradesh Jal Nigam (Urban).

A copy of the letter dt. 06.08.2025 and 26.08.2025 of the release of funds

letter is annexed herewith and marked as ANNEXURE-3.

8. That Land Availability and Coordination: Separate communications

/’We been issued to District Magistrate, Balrampur by the Directorate
A 2

f-"ot.;\al Bodies, Lucknow on 06.08.2025, and by NPP Balrampur to UP Jal
Ambrish Kumar\, =\

Advocate & NowryNj ga ¢ - 2 i :
Tehsi Sacer i.ucckngy.lr\l gm;n (Urban), Balrampur on 31.07.2025. The aforementioned letters

Regd. No. 34(86)2005

h to the identification and availability of suitable land for

Onstruction of the new STP under Swachh Bharat Mission 2.0 (Urban).
A copy of the letter dt. 06.08.2025 and 31.07.2025 for the land

availability letter is annexed herewith and marked as ANNEXURE-4.

Sworn & Verif;l.%é’
Before m @q

AMBR! Ub:
ADVOCATE & NOTERY
Vill-De: CGanj 2-z1,5

Adampur dabwe., wibn, ICW
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9. Project Status: The Detailed Project Report (DPR) for the new STP has
been prepared and was presented in the State Level Technical Committee
(SLTC) meeting held on 25th August 2025 for consideration and

approval.

USED/ WASTEWATER MANAGEMENT:

10.8.5 MLLD SEWAGE TREATMENT PLANT (STP): UP Jal Nigam has
received the pending sanctioned funds amounting to Rs. 43.41 Crores
through G.O. dated 18.08.2025. Construction work for the 8.5 MLD STP
has resumed at full pace. The project is scheduled for completion by
31.03.2026. followed by a trial run of three months. Upon successful

completion of the trial phase, the facility will be handed over to Nagar

014
® '?}'Pa:}i{(a Parishad, Balrampur for operation and maintenance.

Ambrish Kumar\

A_dvocate & Nomry
Tehsil Sadar Lucknaw
Regd. No. 34(26)210D

D CO-TREATMENT PLANT: UP Jal Nigam (Urban) has
mpleted the tendering process, and the contract has been awarded.
Physical work on the plant commenced on 01 .08.2025, and it is expected
to be completed by 30.04.2026. with a three-month trial period thereafter.

That it is submitted before the Hon’ble Tribunal that Post-trial, the
Sworn & Verifi;g!

Before
| (A |
AMBRIRH @l 2e=
ADVOCAYE © * A7
\Viil-Devi ¢ o

L

Adampur Januu., coimiow
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facility will be transferred to Nagar Palika Parishad, Balrampur for

further operations and upkeep.

12. THE 4 & 3.5 MLD STP AND 1&D WORKS UNDER SBM 2.0: The
Detailed Project Report (DPR) for both STPs and [&D works has been
prepared and presented before the State Level Technical Committee
(SLTC) on 25.08.2025. SLTC has directed to UP Jal Nigam (Urban) that
the DPR be revised in accordance with CSAP guidelines, as the earlier
cost estimates were found to be on the higher side. The DPR and CSAP

are currently under revision. Upon approval by the competent authority,

0T7B$\\
,mndering process will commence, and the estimated time for

Ambrish Kumar\ \. -
Advacate & Now;© nplgtion of these STPs is 24 months from the date of work order

Tehsil Sadar Luckno
Regd. No. 34(86) ¥

Name of The ULB Nagar Palika Parishad, Balrampur
Name of the District/State Balrampur, Uttar Pradesh
No. of Municipal Zones in | 02 Zones
ULB
No. of wards in the ULB 25
Population & Household in the ULB as per-the 2011 Census
—Population(P) 'Households El—l)
81,054 13,509
Population & Households in the ULB as per'current scenario: 2025
Population(P) Households (H)
1,04,170 14,801

Zworn & Verifie
Cefore me 05\

AMBRISE RUnia R
ADVOCATE & NOTARY
Vill-Devi Ganj Ansiya

Adampur Janubi, Lucknow
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13 WASTE GENERATION & SEGREGATION STATUS: As per the
current estimated population, 32.4 TPD of municipal solid waste is
generated in NPP, Balrampur. The waste is segregated as follows:

« Wet Waste: 19.04 TPD
« Dry Waste: 12.06 TPD

« Inert Waste: 1.3 TPD

14.That currently, Door-to-Door (D2D) waste collection is being carried out

in all 25 wards of the city. The source segregation level presently stands

/Nproximately 55%, and measures are being taken to improve it
% >

/ rthier.
!/ Ambrish Kumar\ \

)

I"“\’ Advocate & Nowry | #
T;hsrl Sadar, Lucknow
1
ps) Egd,No.,zs[eng%é; AN RESOURCE DEPLOYMENT: Total sanitation workforce
?.\qf‘

‘?f}_'? "._“‘d'éployed for road sweeping, garbage collection, and drain cleaning: 300

» Permanent Staff: 68

« Samvida (Contractual): 67

« Outsourced Staff: 165

« Workers specifically deployed for Door-to-Door Collection: 50

Beiore me ‘A\
ADVCCHTs ¢ - - ._:_::'.-.:.'{
VI“'-DE‘Q Liey bty

Adampur Jun,.

n hedsioar, e
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16.VEHICLE DEPLOYMENT STATUS: The details of vehicles deployed
for waste collection, transportation, and sanitation purposes within NPP

Balrampur are as follows:

S.NO. |[ NAME OF QUANTITY OF REMARKS
VEHICLES VEHICLES
(FUNCTIONAL)

1 Mini- tipper 22 7 units of mini tipper are
deployed in door-to-door
waste collection and rest are
deployed for cleaning of
wards

2. E-rickshaw 10 For  door-to-door  waste
collection

3. Rickshaw with 25 For  door-to-door  waste

bins collection

4 Tractor 02 For cleaning of wards

3 Dumper _ 02 _ For cleaning of wards

6. JCB 02 For cleaning of wards

OT A??'\i\ T Loader -0l For cleaning of wards N
%\r ‘Q\ Wheelbarrow | 160 For cleaning of wards
4t Ambrish Kum 0 9. Suctic‘)n 01 (Sucno‘n machine ‘mth For cleaning of wards
Advacate & Nowpy | X machine/  de | the capacity- 2,000 litre)
Tehsil Sadar, Luckrjow sludging
Regd. No. 34(86)2009 - vehicle
] f-'\\_}ﬁ. Road 01 For cleaning of wards
R L sweeping
e machine
11. | Pock land 01 For cleaning of wards
machine 1

17.WET WASTE MANAGEMENT: Status of Wet Waste Management
through Compost Pits in Nagar Palika Parishad Balrampur is detailed

below:

Sworn & Verlf

Befr;@
rrenNSH KuMAR

A DICATE B NTTARY

Ao "
n"\\...;.-.r.}.Ul Vet e iy kv P
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i. Operational Facility: 5 TPD Compost Pit at Ward No. 13,
Nibkauni (Andhiyari Bagh) is currently functional and operational
for wet waste processing.

ii.  Facilities Under Construction:

a. 5 TPD Compost Pit at Ward No. 03, Khalwa South: Civil
construction is in progress and expected to be completed by
10th September 2025. The plant will become functional
immediately thereafter.

b. 5 TPD Compost Pit at Ward No. 07, Achlapur: Civil
construction is underway and will be completed by 30th

September 2025.

Ambrish Kumar \Proposed Facility: A new proposal for a 5 TPD Compost Pit has
Advocats & No!r‘; =r 1

Tehsil Sadar, Lucknow / f !'
}been submitted and discussed in the State Level Technical

™ // Committee (SLTC) meeting held on 25th August 2025. The

proposal is currently under review and approval process.

18.DRY WASTE MANAGEMENT: Status of Dry Waste Management
through Material Recovery Facilities (MRFs) in Nagar Palika Parishad

Balrampur is as under:

Swor— " Verifj
Befora me \9‘2‘

AMBR UMAR
ADVOCAT!‘.— & NOT'«RV
Vill-Devi C.'nj Anaiya

Adampur Janubi, Lucenow




ii.

Aiorish Kumar
hdvocate & Nowry
Tehsil Sadar, Lucknow
Regd. No. 34(E6)200C

T f

19.That
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Operational Facility: 5 TPD MRF constructed at Tulsi Road, near
Mewalal Police Station, is fully operational and currently

processing segregated dry waste.

Facilities Under Construction: 5 TPD MRF at Ward No. 03,
Khalwa South: Civil works have been completed. Retrofitting and
installation activities are in progress and expected to be completed
by 4th September 2025. The facility will be made fully operational

by 5th September 2025.

Proposed Facility: A new 5 TPD MRF proposal has been
submitted and discussed in the State Level Technical Committee
(SLTC) meeting held on 25th August 2025. The proposal is
currently under evaluation and approval.

with regards to the actions being taken by the Deponent

Department, the timelines of the aforementioned actions and budgetary

allocation is tabulated below:

S. | PARTICULARS STATUS TIMELINE | IMPLEMENTING ‘ BUDGETARY
N. AGENCY/ ALLOCATION
RESPONSIBLE |
OFFICER .
b 8.5 MLD STP Under 31.03.2026 C&DS and UP Jal | Pending 43.41
- Construction | Nigam (responsible | Crores  has  been

Sworn
Bgf(;r-., - v::{.i)ﬁ%d
AMBR\MR

ADVOCATE & w3
Vill-Devi Ganj An.
Adampur Janubi, Lucknow
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Executive
Engincer, UP Jal
Nigam (Urban)

officer-

transferred to UP Jal
Nigam-U

o 20 KLD Co- | Under 30.04.2026 UpP  Jal Nigam | 1,73,59,000/-
Treatment Plant Construction (responsible officer- " under SBM 2.0
Executive Engineer,
UP  Jal  Nigam
(Urban)

;] 4 & 3.5 MLD STP | DPR under | 24 months after | UP Jal ~ Nigam | Under Swachh
revision and | tendering (responsible officer- | Bharat Mission 2.0
approval from | process Executive Engineer,

SLIC UP Jal  Nigam |
(Urban) |
4. 5 TPD Compost | Functional - 'NPP Balrampur | 39.88 lakhs under
Pit (responsible officer-  SBM
EO, NPP,
Balrampur)
5. 5 TPD Compost | Under 10.09.2025 NPP Balrampur | 39.88 lakhs under
Pit Construction I{responsible officer- | SBM
,//"“:m EO, NPP,
4 1&9.—..\6’ N5 Balrampur)
. |5 T dmpost | Under 30.09.2025 NPP Balrampur | 39.88 lakhs under
Ambri*lﬁﬁumar B Construction (responsible officer- | SBM
| o) Advocate & Nowry | ar i EO NPP
Tshsil Sadar, Lucknow i ‘ o
Reqd. No.|34(8612000 } Balrampur)
%\?\ -1 Tf}?f\'iq(-? post | Under approval | 4-6 months | NPP Balrampur 39.88 lakhs under
"} ,.r-»-Prt’.v,}Q from SLTC after approval (responsible officer- | SBM
"c;_._,‘ | : EO, NPP,
Balrampur)
8. 5 TPD MRF Functional - NPP Balrampur | 50.6 lakhs under
(responsible officer- | SBM 2.0
EQ, NPP, |
Balrampur)

9. | 5 TPD MRF Under 105.09.2025 NPP Balrampur | 50.6 lakhs under

Construction (responsible officer- | SBM 2.0
EO, NPP,
Balrampur)

10. | 5TPD MRF Under approval | 4-6 months | NPP Balrampur 50.6 lakhs under |

from SLTC after approval | (responsible officer- | SBM 2.0

Sworn & Verif

Before me

AMBRV@
ATE & h.OTARY

Ak‘ i w

(a"'f

‘A‘r'\

* Ampivg
HOW
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l ' \ ' EO. NPP,
‘ Balrampur)

20.Hence, the present affidavit is being filed for the kind consideration and

perusal of this Hon’ble Tribunal.

21. 1 state that everything stated above has been stated by me in my official

acity on and derived from the official records and I state that nothing

: ocate& Notery i
; T “JaSadar Lucknow
\6""“ 3. No. 34(86)2009
i o
( %_4,,.-/. A 'F}\\
.:- F s 5 o
Wil VERIFICATION

Verified at [ ptwssnco  on this 0Q day of _SeprEmesl . 2025, that

the contents of the above affidavit from paragraphs | to 21 are believed to be

true and correct to the best of my knowledge and belief. No part of it is false

and nothing material has been concealed therefrom.

Sworn & Verbﬁeyj DE ()Mﬁ

Befor

AMERI| KUM}-‘
Al JCATF & NOTARY
Vil Devi €+ .

Adampur Jaiicw., k...m.l. LW C\ 09:?
(‘,0\\?.

ponent/Executant/ who
t'T.1. before me.



1687 ANNEXURE-1

A0 Ui BRA R 98 ool A AIfvig aov Evear—433 /2022
Pateshwari Prasad Singh Vs State of U.P. 9 3= # yiRq amey feais
31.07.2025 & U # -t &g v afue #8icy @) segear 9
feie 14.08.2025 BT T~ I3% BT HTdqed |

SR —¥er = fdaver & sar |

AT HIAT ' fF wo wy gRa aifdeeur, € e A At afowo
TAEAT—-433 /2022 Pateshwari Prasad Singh Vs State of U.P. 9 3/ # UiRd ayeyr
fetiep 31.07.2025 & SFUTE # Y@ Wid, 7R ARy fYMT, Sowo e @
Jegerdl | feAld 14.08.2025 &1 9d Fafd @ W dod /A FrofgT
I~ E3 |
2—  #Ho Uy gRd aifdewu, 9 e d I1ford oo ¥var—433 /2022
Pateshwari Prasad Singh Vs State of U.P. g 31=0 H UIRRd 3MaeT f3FT6 31.07.2025 &1
Hfere faa=or fwaq 28—

. Additional reports may be filed within one month giving requisite details
including specific timelines, budgetary allocations etc.. and specifying and
fixing accountability of the concerned agencies/officers for completion/
compliance for implementation of the State Policy and District Action Plan.

o It is clarified that in case of filing of vague or materially deficient replies, we
may be constrained to impose exemplary costs on the concerned respondents
and in case of non-compliance with the statutory provisions, we may also be
constrained to order prosecution of the concerned officers.

3. [n view of the facts and circumstances of the case. we also consider personal

appearance (physically) of Principal Secretary, Irrigation and Water Resources
Department. Principal Secretary, Urban Development Department, Additional
Chief Secretary, Minority Welfare Affairs, Government of Uttar Pradesh, E.O.,
Nagar Palika Parishad, Balrampur and Officer duty authorized by the Director
General. National Mission for Clean Ganga and the above officers are directed
to remain present before this Tribunal physically on the next date of hearing
with relevant records.
4. List on 10.09.2025 for final hearing.

3—  SWIEHAR YIRG ARe & e § U AR, R ferg v,
3090 I g1 FHER sriardl ) o & fade e ) §-

(1)—TR uiférel aRye, deRMYR, TTUG-—deRMYR § UeFHA Sifderd
SrdEH & =Tt e[ 85 yHoudodio wwHodiofo & fearau &g
JEHEIE P gRT ¥ g R w0 4341.12 g gl s fbd
SIM B FrdarE! @Ra g ¥ gof & §img |

(PRIATE— e, ITRIEIE HeuTvT Ud ga% MR, eqeedd HoaTu]
fAeemera, Sovo WA / yew fAdere, Sow Wi i () dETS)

()T urferdr uRye, geRMYR, SFUS—aeRm™YR F w@rg =d) # gaifkd gn
aret 05 Y Al A W 02 Al @I il 850 wHoueo<Llo
vgodiodlo d A fhd S &) SRIGiEl &) o |

(PrIaE-vev fee®, 0¥ o s () ofavTes)
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(3)—91W 99 gq 03 A F A 01 et ¥Y 35 TAOTOSI0 AT 02 T &Y 5
00 THOUGoS0 wwWodlodlo & i g A Sueie €M B U¥Ed
Sofoa® FT @l Wi uv & Wifd A sy WY dediel |k
) Jo5 fomid  25.08.2025 DI YK fdhar WY |
(FrRaE-ya= fes, So¥ wa M (FTRIE) s
(@) -TR ufedr uRve, TeRMY, THIE—deRMYR H 2000 HOTHAOTIO
P—dreire e ¥ WiEd SR & Fr T W g, S fFui wr
auf g @ yTard U™ b} far S|
(Friad-—ya= fdes, So oa i (FTRY) aaTe)
4— W YR MEE-ATOY 20 @ aid TR uiferdT aRYE, e A
e vd e weRy freron & Frafaied ok AP PEGIER]
3
(1)—dra JmRTe wawr &g TR uiferdl URYE, FORMIR H 31.25 ErodioEio
" a1 wel giia € 8, Riel Prearer 3 05 dodlodio $ 03 HEIRE
Rie e ud 05 Sodlodlo & 02 THOINROUWO ¥ fHaT ST B 05
Hofoto B 03 BURe fiic w@re ¥ A 01 IR i wire fearia
vd arg 02 fmivEle ¥ v 05 dododlo B 02 THOINROUHO H ¥ 0f
TH03MROTEH0 AT 8, e o1 yuf B, f79 Wx Hio =TATerd T ¥y
eyl g wHy # ) A€l € |
TR uiferer uRye, deRMYR, SHUG—deRFEYR 4 05 CI0H0EI0 Gy
03 FERE e wiFe a2l 05 SI0q0€I0 & 02 THOAROUHO & HATET P
#1 Uee g9 # fRFe 05.09.2025 & Yd TR $X AT WY |
(eriaE—<og fAee e, W@ vRd fArg—ria / RrenPer,
FERMYR / Jfereme) ARHNT TR iferapt gRYg, FeREYR)
(2)—TR uiferd! uRye, gERHIR, SHYS—deIAYR | fSreyemas gR1 e
ST yawE @ Gl T e AUl fBAl Sy e Sad bral @
0 woshodo @ et & 9 A wwwy gof R S @) eridEr B
g |

Igq B WY & TR uiferel uReg, oRHIR H TS AR,
IR—T—ER FFI FARM S| SEIE HA L AT W SATHG
rf¥T Y Tremar Sy |
(@rfaTEr—fTenfie ™, FoRMIR)
(3)—T7R TIfereT GRYE, GelRIMq, STIG—deRTHYR # aeA | 3 arafere
yae #q 6.25 cloflodlo U @ ford 05 Clodloslo THOIROTHO T4 05
Ao dHRe M @ie @ BRFNHE TIR X[ §Y AR I
gomeiia Iudel Herdr il |
(Friad—arae e TR e gk, TERMER)
5—  oyfdremedt e, AR urforet uRue, JERTYR, STHUC—deRTYR gRT 10
TeoSodlo & STl @ arurel # @ T STURATEl @R A Bl A B
q 3 B g S fawg FRAFER SIawd Hriae! f S |
(FriaE-—FRe, w7 fer feured, Sovo ETs)
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6— UHW Wdfdd AfEmIRAl /afyusell grRT ye W' v yeee @
AR /Terei FReror &R IRT ITEA BT SUSEl B S |
(FriaE—aavd Hafed) |
7— W@ A D YeTs WiF SiiF @ [SMaee @) driarel @Rd 1 A ol o
ViTq |
(FRIEI-REaE Ta STa SarE f39FT, Sovo IR, okaei)
8—  fawwma arg & #o vHoshodlo gRT el M amaw / fAdE & oruer |
I B IR F D 03.09.2025 (Yd1E AT 10.09.2025 | 01 W yd) dH
TOSI03R / TUU SRgel fhar ST 8| 3iUd St & ¥ H Huq 9 defdd
F1al o wHw Rud /sirern [giRa gaarta Suaer s |

(FriaE—awva &) |

gq9 afag

I H dod AUdE AU §E |

IR YA AR
TR b U5
HET:gA05M010—227 / A1—5—2025—C omputer No-1829863
TGS (AAIP: | 2 T, 2025
&1 U9 fidid SuRKh
ufafafy: Fr=foaRed o1 el vd sravgs sriad) 2q afta—
1ol e,y wfa /g /e afye, R e fourm, Sowo wmes
&1y Wi /4afea /faey affe welea @ sramaned ufda |
o—fAcerds, TR e fAdemay, QoMo @S |
33— AP ieers, W 9Ra (), 9 g Fer Feemey, Sovo |
4—ya= AQerd, IR U od A (FI), oRaAS |
5—Hgh Tawe fACed, SR ue¥ oo A (), dwns |
6— T, gelRPy |
7—FRed, AU H Hedvl Ud 9Fh [AUNT HUHEIP Hary ey,
3090 |
8—TR AN (AMR), IR Uael ofdl 18 (), @ |
9—3fAremmel AMfErY, R wiferehT uRYe, qelRMYR, TIG—dRMR |
10—21 ¥RST HAR, AR JfF=N, ST 9w oo v (), d@=Te |
11271 rgel wRell, fafdes derae, WovHoyo, 7R fAwmy fawrT, Sodo oeiss |
12—27 Helu =g, GlowHogo, TRy e Awrad, Sovo |

13— & / HAYSX Hd |

(ke )
R
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ULB Code-801129
Detailed ULB Report
Name of the ULB Balrampur N.P.P.
| Name of the District, State/UT | BALRAMPUR UTTAR PRADESH
No. of Municipal Zones in ULB | 02 ZONE
No. of wards in the ULB 25
Population & Households in the ULB as per 2011 Census:
Population (P) Households (HH)
81054 13509
Population & Households in the ULB as per current scenario: 2025
Population (P) Households (HH)
104170 14801

Total number of wards practicing door to door collection-

S.No. | Total number of Total number of percentage of
wards wards practicing door to door
door to door collection Remark
collection
1 25 25 100% Training

and IEC
activities
are being
conducted
to create
awareness
among
people.

Total number of wards practicing source segregation-

S.No. | Total number of Total number of percentage
wards wards practicing of source
source segregation | segregation | Remark

1 |25 25 55% In order
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to cover
remaining
45%
Training
and IEC
activities
are being
conducted
to create
awareness
among
people,

Total waste generated within ULB-

S.No.

Total waste
generated

Total waste
collected

Total wet waste
generated

Dry waste
generated

Remark

32.40TPD

32.40 TPD

19.04 TPD

12.06 TPD

Inert

waste is
around
1.3TPD

Total N

umber of Workers in ULB-

S.No. | Workers Deployed in Cleaning of Works Deployed in
wards (for Road Sweeping, Garbage | Door to Door waste
collection and Drainage cleaning) collection

1 300 50
Permanent | Samvida | Outsourcing
68 67 165
Total Vehicles deployed within ULB-
S.No. | Name of Vehicles | Quantity of Vehicles | Remark
(Functional)

1 Mini tipper 22 7 units of mini

tipper are

3
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deployed in door
to door waste
collection and rest
are deployed for
cleaning of wards

2 e-Rickshaw 10 For door to door
waste collection

3 Rickshaw with bins | 25 For door to door
waste collection

4 Tractor 02 For cleaning of
wards

5 Dumper 02 For cleaning of
wards

6 JCB 02 For cleaning of
wards

7 Loader 01 For cleaning of
wards

8 Wheel barrow 160 For cleaning of
wards

9 Suction machine/de | 01 For cleaning of

sludging vehicle (Suction machine wards
capacity-2000 Itr.)
10 Road sweeping 01 For cleaning of
machine wards

11 Pock land machine |01 For cleaning of

wards

Total number of plants/facilities within ULB-

S.No. | Name of Capacity | Status Location | Budget Remark
plants/facilities | (in Ton) Available
1 MRF STPD | Functional | Tulsipur | Rs.16.97 Payment for
(Machines+ | Road Lakhs (for Machinery is
Manually) Machines) under
process
2 MRF 5TPD | civilworks [ Khalwada Payment is
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have been
completed
and
retrofitting
activities are
currently in
progress

khshini

Rs.33.67
Lakhs (for
civil)+
Rs.16.97
Lakhs {for
Machines)

under
process.
Retrofitting
activities will
be
completed by
4" of
September.
By 5™ of
September
plant will be
functional.

Compost pit plant

5TPD

Functional

Nibkauni,
Andhiyari
Bagh

Payment has
been done.

Compost pit plant

5TPD

Under
Construction

Khalwa
dakhshini

Rs. 39.88
Lakhs

Civil
Construction
work will be
completed by
10" of
September
and the plant
will be
functional by
10" of
September.

Compost pit plant

5TPD

Under
Construction

Achlapur

Rs. 39.88
Lakhs

Civil
Construction
work will be
completed by
30™ of
September.

MRF

5TPD

Tulsipur
Road

As discussed
proposal
submitted in
SLTC is Under
Approval.

Compost pit plant

5TPD

Tulsipur
Road

As discussed
proposal
submitted in
SLTC is Under
Approval.
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Photographs-
1. MRF Tulsipur Road
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2- MRF Khalwa dakhshini
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1

ash, India

01, India

(MRF Khalwa dakhshini)
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3- Compost pit plant Nibkauni, Andhiyari Bagh

[
Q GFS Map Camaera

Balrampur, Uttar Pradesh, India
C h+ 3, i Balrampur, Uttar Pradesh 271201, India
z 179397°

(Compost pit plant Nibkauni, Andhiyari Bagh)
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4.Compost pit plant Khalwa Dakshini
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5-Compost pit plant Achlapur
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(Compost pit plant Achlapur)
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Door To Door Waste Collection Photographs
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ANNEX 3B: CITY SANITATION ACTION PLAN (CSAP): FOR
USED WATER MANAGEMENT

(As referred in Chapters 2 and 7)
(To be filled in only for Cities below 1 Lakh Population, as referred in Chapters 2 and 6)

S.No Description Particulars Detailed description Remarks
A |GENERAL INFORMATION
1 Location and Physical aspects
l.a [Location Name of the City, District, State NPP Balrampur, Distt. Balrampur
Municipal Area in sq. km and Class of Town 36.28 SqKM, Class-Il
1b Physical Number of Wards 25
Aspects Geographical description -Hilly area, river, Environmental R
sensitive area etc.
Map depicting administrative boundaries, roads and railways,
water bodies, Important landmarks etc. (if not available, to be Attached (ward wise map)
1.c |Maps prepared)
Topo-Sheet [rlef: Survey of India, Scale - 1:50000) (if not readily Attached
available, get it)
2 |Demography and Growth pattern Population
Census data - Latest census data and previous census data 2026 2041 2056
(population projection for 2026, 2041 and 2056) 113667 159402 223540 As per data
provided by ULB
Slum population 2025 2040 2055
Population 0 0 0
Households 0 0 0
Density 0 0 0
2.a |Population Non slum population 2025 2040 2055
Population 113667 159402 223540
As per data
Households 22733 31880 44708 provided by ULB
Density 3133 4394 6162
Floa_tmg population - Population per day (if available from 5683 7970 1177 As p?r data
tourism department) provided by ULB
As per data
i in9 22.80%
Decadal Population growth rate (in %) % provided by ULB
3 |Land Use information and Development
Land use classification in the city-[Area under residential,
4 Land Use conllmercial, Institutional, open areas, slums (available / not Not Available
. pattern available)]
Details of Population and projected growth Not Available
Map depicting the existing land use - residential, commercial,
3.b [Maps Institutional, slums, green cover, open land etc. (available / not Attached (ward wise map)
available)
B TECHNICAL INFROMATION: Information regarding Used water
infrastructure facilities
4  |Details of existing sewage infrastructure
Brief description of existing sewage infrastructure in the town:
(i) STPs 8.5 MLD under'
construction
(i)  FSTPs N/A
4a (i)  Existing sewers 29.166 KM under'
construction
(iv) Drains 5
(v)  Number of cesspool(desludged) tankers (govt./private) 2
(vi) Funding Agencies & amount NPP Balrampur
5 |Sewage Management
Sewage . ) ) 2026 2041 2056
5.a . Estimated sewage generation (in MLD for 2026. 2041, 2056)
Generation 12.48 17.50 24.54
NETWORK COVERAGE
- Present population covered with sewerage network 17.15%
- Present population uncovered with sewerage network 82.85%
SEPTAGE ﬁ
- Status of scheduled desludging (by ULB/Licensed operator) By NPP Balrampur
I - wfreeh sPen
=T St e, | 'Bowo W& formw (Aréry) |
R s TR i
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S.No Description Particulars Detailed description Remarks
Drainage
. N.umber of drains with length & material (?fconstructlon etc. 05 Drains have width more than 75 om are constructed
(width more than 75 c¢m) carrying sewage into the surface water . .
with Bricks and Concrete
body or open land
- Status of drains with or above 75 cm width
Uncovered
(covered /uncovered)
Collection and . . . .
5b Conveyance “ Number of outfall locatllons a.long with ‘estlmated quantity of 05 outfall location estimated 7.5 MLD sewage being
sewage (dry weather) being discharged into surface water body . .
discharge in Surface water and open land.
or open land
1- Veer Chaurahe se bandhe tak
(Lat-27.427503,Long 82.173419),
2-Civil lines se Bandhe tak
(Lat-27.430537, Long 82.180107),
outfall locati Mention the location of outfall boints (ri 3- Bhagwatiganj se Sugar Mill Nale Tak
utfall location ention the location of outfall points (river/ (Lat-27.415403, Long 82.170624),
Natural drain/surface water body/ open land) i
4- Sugar Mill se Suaon Tak
(Lat-27.411567, Long 82.185089),
5- Tulsipark se Rani Talab Tak
(Lat- 27.428015, Long 82.200122)
Used water treatment (including cotreatment) -
Are the used water treatment facility available (yes/no) yes
If ‘yes’ -
. Treatment technology and Capacity (MLD) 8.5 MLD, SBR Technology
Current capacity utilization-under/over (MLD) Under construction
Quantity of used water treated (MLD) NA
Quantity of septage co-treated (KLD) NA
Treatment Reuse (treated used water, sludge, biogas) Information along NA
5.c [(Septage, Used|with respective quantity
water) Septage treatment No
Are the septage treatment facility available (yes/No)
If ‘yes’ -
Quantity of septage to be treated (KLD) -
Treatment technology and Capacity (KLD) -
Current utilization - under/over (KLD) -
Reuse (treated used water, sludge, biogas) Information -
along with respective quantity
For existing used (waste) water collection, conveyance and treatment facility
- Responsible agency NPP Balrampur
- Household sanitation tariff - Monthly (Rs) 0
- Conservancy tax as part of property tax 0
- O&M cost for the conveyance and treatment facility (Rs) 0
Operation and |- Cost recovery (%) 0
5.d Maint
aintenance For existing septage (faecal sludge) collection, conveyance and treatment facility
+ Responsible agency NPP Balrampur
- User charges for desludging, conveyance and disposal per . .
household (Rs) 1500 /Per Trip (Collection and Conveyance)
- O&M cost for the treatment facility (Rs) 0
- Costrecovery (%) 0%
Before After
Indicators Benchmark implementation | implementation
of project of project
Coverage of Sewerage Network 100% 17% 50%
Collection efficiency of Sewerage Network 100% 0% 100%
Adequacy of Sewage Treatment Capacity 100% 0% 100%
Service Level |Quality of sewage treatment 100% 0% 100%
5.e [Benchmark- [Extent of Reuse and Recycling of Sewage 20% 0% 20%
Present -
Extent of cost recovery in sewage/ used water management
100% 0% 100%
Efficiency in redressal of customer complaints 80% 30% 80%
Efficiency in Collection of sewage / used water Charges 90% 0% 80%
Access to toilets 100% 0% 100%
Scheduled desludging 100% 0% 100%
Notified tariff for desludging Yes Yes

m},__. B el
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S.No Description Particulars Detailed description Remarks
Map depicting the coverage of existing sewer network coverage N/A
and onsite system
5f |Maps Access to toilets Yes
Scheduled desludging Yes
Notified tariff for desludging Yes
C |[INSTITUTIONAL AND GOVERNANCE
6 |Institutional framework
Whether Municipal Sanitation Bye Laws notify tariff for
Regulatory sanitation/sewage services (details) No
6.a
Framework  [gtate Sanitation Strat ilabl tavailabl
ate Sanitation Strategy (available / not available) Available
Institutional |Roles and Responsibilities for dealing with sanitation/ sewage
6.b |Arrangement |services. UP Jal Nigam (Urban) (P.lanning./lmplememation)
ULB (O&M/ Revenue collection/ Grievance management)
G Implementation of e-governance in ULBs (available / not
6.c a::l“;::fi‘::s A available) Available (Swachhta App, GTL, My Toilet App)
D |Capacity Enhancement
Capacity Management
Details of the personnel engaged in sanitation services along with
Human roles and responsibilities. 205 personnel engaged in sanitation
7.a |Resource
Development |Outsourcing of staff and services (available / not available) Available
E GAP ANALYSIS:
Analyze the projected requirement of used water For Treatment of used water required 4 MLD STP, 3.5
8.a infrastructure/facilities in 2025, MLD STP and co-treatment(20 KLD), I1&D Work are
required.
Identify the available infrastructure in good condition i L .
8b Drainage system strengthening is required
Analyze the gap in various areas and suitably club as part of a
project/DPR
-Sewer network Sewer Network of 29.166 KM is being laid in ULB and
remaining 27.219 KM network to cover population in
Core Sanitation Zone as per the SBM 2.0 guidelines.
8.c -Septage conveyance Required 2 Cesspool Tanker in ULB for Fulfil the
Septage Conveyance .
-STP with co-treatment 4 MLD STP, 3.5 MLD STP and co-treatment(20 KLD)
Recycle and reuse potential Agriculture, Horticulture and Gardening and Water Body|
recharge etc
On above lines identify various DPRs/ plan for projects related to .
Rsin Cr
-1&D and STP with co-treatment 1&D and 4 MLD STP, 3.5 MLD STP and co-
treatment(20 KLD) 33.20
E CONCLUSION | Sewer network 27.219 km 37.31
-Storm water drainage system 0.0 km 0.00
‘Recycle and reuse projects 20% as per SBM guideline. 0.00
. Gap in human resources for execution and O&M etc. ULB need capacity building of their employees for the
execution of projects.
Total Cost 70.50
per capita Cost 6203
per capita Cost (excluding Sewer line) 2920
Funding requirement
Totz?l fund State share (In | ULB share (In Others (pl
required (In Central share (In Cr) .
Cr) Cr) specify)
Cr)
33.20 16.60 10.95 5.64
3731 - 3731 Sewer line
sty s Q./
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Detailed description Remarks

S.No Description Particulars

Roadmap for achieving Mission outcomes

Target|  5021-22 2022-23 2023-24 2024-25 2025-26 Remarks

/Year

Cities
ODF++ B B }
Cities
Water -
+
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CSAP FOR USED WATER MANAGEMENT FOR BALRAMPUR NAGAR PALIKA PARISHAD UNDER SBM U 2.0

ABSTRACT OF ANNEXURE-3B

Lcll

Per capita Cost of
State
cost as per sewar | Cost of
Shareas | Sewar
CSAP . s network | Storm
(excludin, Pumpin Maximum Central Funds per SBM | line in in CSZ water Total
. Per capita e Estimated N ping N admissible | Project Cost State Share | ULB share required 2.0 |[CSZ(in R . State
N Projected N centage, No. of Station/ST Major Share as per Centage @Rs. 120| drainage | . ..
- Name of Population N Floating cost as per ) sewage cost as per |as per CSAP- as per SBM | as per SBM | from other norms km) Liability
Sl. No.| District Category Population . sewer drains N Pcum component SBM 2.0 10%(In|. N Lacs |system(F| .
uLB for 2011 for 2026 population | SBM-2 norms network (Nala) Generation FSTP/Capa| Taken in CSAP SBM 2.0 3B norms 2.0 norms | 2.0 norms sources Rs. Cr.) /km(fund|unded b inRs Cr
(InRs.) (MLD) . P norms (InRs. Cr.) (InRs.Cr.) | (InRs.Cr.) /15th FC """ | centage 50 % Y (17+20+2
&storm water city in MLD (InRs. Cr.) . ed by |State/UL
(InRs. Cr.) (InRs. Cr.) 12.5% 3+24)
network ) . State/UL| B/15th
(InRs. | ninCSZ
norms cr) B/15th FC)
(In Rs.) ) FC)
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19 20 21 22 23 24 25
-
4 MLD STP, 3.5 N
MLD STP and co-
2n0/2 treatment 20
1 Balrampur | Balrampur | Class Il ULB 81054 113667 5683 3000 2920 5 12.48 no/7.5 KLD 34.10 33.20 16.60 10.95 5.64 0.00 3.32 14.27 27.22 37.31 0.00 51.58 |
) /MPS/IPS/I&D,
Intercepting
sewer
i s ¢ R %/m g
WG I'Boo o e (rdr) |
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CSAP FOR USED WATER MANAGEMENT FOR BALRAMPUR NAGAR PALIKA PARISHAD UNDER
SBM U 2.0

Overall cost estimates for UWM for the GAP identified

Sl. No. Infrastructure requirements as per GAP Unit Quantity required Rate in Lacs Amount in Remarks
analysis Lacs
| Used water Project components eligible for Central funding
STP Rani ka Talab MLD 35 186.52 652.82 Including Cost of Piling as
required for site
cinditions
2 STP Utraula Road MLD 4 186.52 746.08
3 Co-treatment Plant KLD 20 9.915 198.3
4 De-sludging Vehicle Nos 2 11.62 23.24
5 I1&D system (including Interception 0 0 0 0
structure, pumping station and diversion
network to STP)
a MPS (7 MLD) Rani ka talab with E/M No 1 293 293 Including cost of Civil,
E&M works
b MPS (7 MLD) Utraula Road with E/M No 1 293 293 Including cost of Civil,
E&M works
c 1&D structure MLD 5 17.55 87.75
d Intercepting sewer Km 2.687 257.55 692.03685
e Rising Main M 160 0.046 7.36
6 Retaining Wall M 260 1.021 265.46
7 Effluent Sewer M 500 0.121 60.5
Total 3319.55
1] Used water Project components to be fully funded by State/ULB
1 Sewer network in CSZ under existing STP Km 27.219 137.0612 3730.67
Total 3730.67
‘BoHo
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CSAP FOR USED WATER MANAGEMENT FOR BALRAMPUR NAGAR PALIKA PARISHAD

UNDER SBM U 2.0

Funds to be availed from State/Central Government

SI. No. | Infrastructure requirements as per GAP Unit Quantity Rate in Lacs Amount in | %age share | Total Amount
analysis required Lacs as per funding
available in
Lacs

| Used water Project components eligible for Central funding
1 STP Rani ka Talab MLD 35 186.52 652.82 C 50% 326.41
S 33% 215.43
U 17% 110.98
2 STP Utraula Road MLD 4.0 186.52 746.08 C 50% 373.04
S 33% 246.21
U 17% 126.83
3 Co-treatment Plant KLD 20.0 9.915 198.30 C 50% 99.15
S 33% 65.44
U 17% 33.71
4 De-sludging Vehicle Nos 2.0 11.62 23.24 C 50% 11.62
S 33% 7.67
U 17% 3.95

5 1&D system (including Interception
structure, pumping station and diversion
network to STP)
a|MPS (7 MLD) Rani ka talab with E/M No 1 293 293 C 50% 146.50
S 33% 96.69
U 17% 49.81
b[MPS (7 MLD) Utraula Road with E/M No 1 293 293 C 50% 146.50
S 33% 96.69
U 17% 49.81
c||&D structure MLD 5 17.55 87.75 C 50% 43.88
S 33% 28.96
U 17% 14.92
d|Intercepting sewer Km 2.687 257.55 692.04 C 50% 346.02
S 33% 228.37
U 17% 117.65
e[Rising Main M 160 0.046 7.36 C 50% 3.68
S 33% 2.43
U 17% 1.25
6[Retaining Wall M 260 1.021 265.46 C 50% 132.73
S 33% 87.60
U 17% 45.13
7|Effluent Sewer M 500 0.121 60.5 C 50% 30.25
S 33% 19.97
U 17% 10.29
Total estimated cost 3319.55
Total Central Share 1659.77
Total State Share 1095.45
Total ULB Share 564.32
St aiEr)




CSAP FOR USED WATER MANAGEMENT FOR BALRAMPUR NAGAR PALIKA PARISHAD UNDER

SBM U 2.0
Funds to be availed from State/ULB and Others

SI. No. | Infrastructure requirements as per GAP Unit Quantity Rate in Lacs Amountin | %age share | Total Amount
analysis required Lacs as per funding
available in
Lacs

Il Used water Project components to be fully funded by State/ULB

1 Sewer network Km 27 137.0612 3730.67 S 100% 3730.67
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ULB mcvz_v&__o_._ 82488 Slum Population 0 Slum Area(Sqkm) 0.00 ULB Area (Sqkm) 36.28
(2011 = .
ANNEX 3B: CITY SANITATION ACTION PLAN (CSAP): FOR USED WATER MANAGEMENT
(As referred in Chapters 2 and 7)
(To be filled in only for Cities below 1 Lakh Population, as referred in Chapters 2 and 6)
0 D) ptio : [} d de ptio ¥
GENERAL INFORMATION
Location and Physical aspects
NAGAR PALIKA PARISHAD BALRAMPUR, Dist. - BALRAMPUR, UTTAR PRADESH
1.a Location Name of the City, District, State
Municipal Area in sq. km and Class of Town 36.28 Sqkm, Class 2
Number of Wards 25
] Physical Aspects
bh y *ee Geographical description -Hilly area, river, Plane area
Environmental sensitive area etc.
Map depicting administrative boundaries, roads
and railways, water bodies, Important landmarks Available
1.c Maps etc. (if not available, to be prepared) _
Topo-Sheet (ref: Survey of India, Scale - 1:50000) (if Available
not readily available, get it)
Demography and Growth pattern Population .
Census data - Latest census data and previous 2026 2041 2056
census data (population projection for 2026, 108433 142539 187398
2041 and 2056)
Slum population 2026 2041 2056
s Population 0 0 0
. Households 0 0 0
s Density 0 0 0
% Fopulatic Non slum population 2026 2041 2056
e  Population 108433 142539 187398
¢  Households 26774 35195 46271
e  Density 2989 3929 5165
Floating population - Population per day (if
available from tourism department) M il i
Decadal Population growth rate (in %) 20%
Land Use information and Development
Land use classification in the city-[Area under
3.a Land Use patt residential, commercial, Institutional, open areas, not available
: patiern slums (available / not available)]
Details of Population and projected growth 20%
Map depicting the existing land use - residential,
3.b Maps commercial, Institutional, slums, green cover, open not available
land etc. (available / not available)
" TECHNICAL INFROMATION: Information regarding Used water infrastructure facilities
Detalls of existing sewage Infrastructure i i
Brief description of existing sewage infrastructure in the town:
STPs NA
FSTPs NA
Existing sewers NA
i Drains " 05 drains availabl |

e
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(v) Number of cesspool(desludged) tankers
(govt./private) 1 (ULB)
Funding Agencies & amount
T £ By ULB
2 et Sewage Management
Sewage Generation mated sewage generation (in MLD for 2026. 2026 2041
2041, 2056) 1191 2056
- 15.65 20.58
NETWORK COVERAGE
« Present population covered with sewerage
network 0
* Present population uncovered with sewerage
network 108433 forecasted population of year
2026
e Present core population uncovered with sewerage
network 71566
» Precentage of Core population ) 66 (0
e Core Sewer Network 85.88Km  / o @.0& | Z4
SEPTAGE
» Status of scheduled desludging (by ULB/Licensed BY ULB
operator)
Drainage
5.b Collection and Conveyance Total Length 5411 meters
« Number of drains with length & material of 05 drains are W.MRH nwu:_srwmn n_”e...mn_. ST 05 drains are constructed
construction ete. (width more than 75 cm) carrying | available in ULB u-m”_“ _,_ﬂ_o = m.”: m_:o_ h.m_m__zﬂo TR1125 M with concrete and brick
sewage into the surface water body boundry a.m:w”sﬂ.%»humﬁcz Mw_a e Tk 980 work.
5-Tulsipark Se Rani Talab Tk 775 M
» Status of drains with or above 75 cm width 05 drains are partially covered
(covered/uncovered) P Y )
» Number of outfall locations along swEﬁ estimated Approximately 8.33 MLD sewage is disharged into natural drains (Chande pond) at 05
guantity of sewage (dry weather) being discharged no.outfall location
into surface water body or open land )
Outfall location - X - . ; ;
. Anproximately 8.33 MLD Sewage is disharged into natural drains (Chande pond) at 05 No.
Mention the location of outfall points (river/ PP ¥ e Outf: &m Lication ( pond)
Natural drain/surface water body/ open land)
Used water treatment (including cotreatment) -
Are the used water treatment facility available No
(yes/no)
If‘yes’
Treatment technology and Capacity (MLD)
« Current capacity utilization-under/over (MLD) NA
« Quantity of used water treated (MLD) NA
« Quantity of septage co-treated (KLD) s
5.c Treatment (Septage, Used « Reuse (treated used water, sludge, biogas) NA
water) Information along with respective quantity =
Septage treatment (]
Are the septage treatment facility available W ol
(yes/No) e ]
T ired
If 'yes’ TR e
» Quantity of septage to be treated (KLD) P
- Treatment technology and Capacity (KLD) — i‘\\l\\lL
o Current utilization - under/over (KLD)

) Yo — AT ¥



* Reuse (treated used water, sludge, biogas)
— Information along with respective quantity
For existing used (waste) water collection, conveyance and treatment facility
» Responsible agency By ULB
= Household sanitation tariff - Monthly (Rs) 0
+» Conservancy tax as part of property tax 0
* O&M cost for the conveyance and treatment 0
Operation and Sacliity (R
54 Maintenance > Cost recovery (V5) 2
For existing septage (faecal sludge) collection, conveyance and treatment facility
= Responsible agency : ; By ULB
 User charges for desludging, conveyance and Per 1 KL 1000 Rs.
disposal per household (Rs)
= O&M cost for the treatment facility (Rs) NA
» Costrecovery (%) NA
1 i . After implementation of
Indicators Benchm ark Before implementation of project prdlect 0. ~—
Coverage of Sewerage Network 100% 30% 1069 €O Y.| ¥
Collection efficiency of Sewerage Network 100% 30% ~ 100%
Adequacy of Sewage Treatment Capacity 100% 50% 100%
Quality of sewage treatment 100% 4] 100%
Extent of Reuse and Recycling of Sewage 20% 0 20%
e Service Level Benchmark - | Extent of cost recovery in sewage/ used water
Present management 100% 0 100%
M.“W Efficiency in redressal of customer complaints B80% 50% B80%
7 MH—M—MMMQ_ in Collection of sewage [ used water 90% 0 90%
L - Access to toilets 100% 100% 100%
Scheduled desludging 100% 0 100%
Notified tariff for desludging Yes Yes
Map depicting the coverage of existing sewer Yes
network coverage and onsite system
5.f Maps Access to toilets Yes
Scheduled desludging N
Notified tariff for desludging No
C INSTITUTIONAL AND GOVERNANCE
ZielE | Institutional framework
Whether Municipal Sanitation Bye Laws notify tariff|
for sanitation/sewage services (details) No
6.a Regulatory Framework
r State Sanitation Strategy (available / not avallable) Available
# 6b Institutional Arrangement | Roles and Responsibilities for dealing with Executive Officer
sanitation/ sewage services.
~ Service Planning Implementation Operation & Maintenence Revenue collection Grievance Managerment
5 Septage Managament U.P. Jal Nigam (Urban) c.vm %_cwwmg Nagar Palika Parishad Nagar Palika Parishad Nagar Palika Parishad
2 Sewerage Management U.P. Jal Nigam (Urban) C.vmm”._ww__.”mﬂd Nagar Palika Parishad Magar Palika Parishad Nagar Palika Parishad
3 Community / public toilet Nagar Palika Parishad b ockiny Nagar Palika Parishad Nagar Palika Parishad | Nogar Palika Parisha
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i -govi i Bs (available
6.c ﬂ Governance and Reforms - ﬂ.ﬂ_ﬂw HMM_M%MW._ ofesgvermee n ULBs d Available
' Capacity Enhancement
Capa
Details of the personnel engaged in sanitation services ‘ ARar
Human Resource ro:m with roles and responsibilities. WSt ] : i
Development Qutsourcing of staff and services (available / not d Available
J%ﬂﬂga

GAP ANALYSIS:

Analyze the projected requirement of used water
infrastructure /facilities in 2025,

For year 2026 projected population of 108433 nos. Generated sewage discharge will be 11.91
MLD. A core sanitation zone is proposed for core/ densely populated area which consists of 12
out of 25 wards of ULB namely. The population of proposed CSZ m 2011, is 41244 but due
to recent development this area has developed at higher pace as compared to other areas of
ULB. At present this area contains about 63% population of ULB. Remaining area being
refered to as Fringe Zone is developing at low pace and is having low population density.
Following infrastructure will be required :- 1. As per SBM 2.0 guidelines, STP having capacity
fo cater to waste water generation of 70% of base year population shoud only be proposed,

_.nnoa. m:@o Euggangcmaa.gggw.mo;nng
management as sfudge co-treatment facility of capacity 8.89 KLD for fringe zone of ULB
comprising of outskits and isolated pockets is required. 3. A 8.33 MLD MPS is required for
conveying sewage to STP and future expansion / requirement of sewer network. 4. I&D works

of drains is required. 5. Intercepting trank sewer for conveying sewage to MPS required.

’ ’Enum@ the available infrastructure in good condition — Partially good condition strenthening required.
ﬂ’ Analyze the gap in various areas and suitably club as part of a project/DPR
‘Sewer network There is no sewer network in ULB and almost 100% sewage generated in ULB is disposed in
drains which ultimately conveys the ¢ into 05 natural drains i.e. Chande Pond By Suaon

Nala. Intercepting sewer of mw.m\ xaf length for conveying sewage of 1&D to proposed STP is
requied 5.00 km of sewer network is core sanitation zone having approximately 66%
population is required to be laid so that sewage from CSZ can be conveyed to STP through
sewer network.

-Septage conveyance For 100% septage management desludging in outskirt and isolated pockets comprising fringe
zone is required through desludging vehicle / cesspool vehicle. Presently one DESLUDGING
B¢ VEHICLES is avaliable with ULB.

*STP cum FSTP As per SBM 2.0 guidelines, STP having capacity to cater to waste water generation of 70% of
base year population should only be proposed, hence STP of 8.33 MLD capacity is required.
For septage management a sludge co - treatment facility with capacity of 8.89 KLD is required
for Fringe Zone area comprising of outskirts and isolated pockets of ULB.

Recycle and reuse potential Eflluents of STP will be discharged into natural drains afier adequate treatment which can be
used in plantation watering and road washing is ULB area and irrigation of agricultural fields.

.__ _. __ On above lines identify various DPRs/ plan for projects related to




-1&D and STP cum FSTP

a) 8.33 MLD STP alongwith MPS and sludge co - treatment facility of 8.89 KLD capacity.

x : Rs. 16.94 Crore
b) 1&D works of drains and laying of 5.00 km length of intercepling sewer along with allied
works.
C) Power connection for clectrificgation of STP cum co-treatment facilities.
F CONCLUSION “Sewer network MM:M@ Km of sewer network with road reinstatement and other allied works in core sanitation Rs. 33.00 Crore
-Storm water drainage system Repairing and strengthening of existing drains. Done by ULB
_#anﬁ__m and reuse projects 20% as per SBM Guidelines -
Gap in human resources for execution and O&M etc. ULB need capacity building of their employees for the execution of projects. -
| | Total Rs. 49.94 Crore
[ | Per capila cost in basc year 2026 Rs. 4605.60
_| _ Per capita cost in base year 2026 (excluding sewer network in CSZ) Rs. 1562.25
ﬂ Funding requirement
5 Total fund required Central share (In cr) State share ULB share (In cr) Others (pl specify)
o™ (Incr) (Incr)
N | 16.94 _ 8.47 5.59 2.88
~ | 33.000 | 0.00 27.39 561
_- Roadmap for achieving Mission outcomes
[ Target/Year | 2021-22 | 2022-23 2023-24 2024-25 2025-26 Remarks
[ cities ODF++ | | ODF+
| cities water+ | | water+
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|

KYE PLAN OF BALRAMPUR (N.P.P.)




Latitude: 27.430613
Longitude: B2.180114
Elevation: 106.45¢5m
Accuracy:4.0m
Time: 19-11-2022 16:00
Note: veer vinay chaoraha

Latilude: 27.431542
Longitude: 2, 192743
Elevation 96,4216 m
Accuracy. 143 m
Time:19-11-2022 15:54
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Latitude 27.411648
Longitude: 82 185165
Elevation: 110.57+8 m
sAccuracy: 3.9 m

‘Time: 19-11-2022 16:23

‘Note: nahar 13_3!9_;;_212]_‘ .
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